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Time Linrit on (iurrcncics ol Largcr DcnonliDntions

23.13. SHIU MANSUKHBHAI T'HANJIBHAI V.4.SAVA:
SIIRI GUTHA SUKENDER REDDY:

Will the Minister of FINANCE be pleascd to state:

}IINISTER OF STATE L\- THE NtINISTRY OF FINANCE
(SIIRI P. RADHAKRISHNAN)

(a): No. Madam

(b) & (c): Doesn't arise

(d): No. Madam

(e): Docsn't arise

otrEsTroN

(a) whethcr the Govemment is considering to set any time limit on currencies of
larger denominations;

(b) ifso, the details thereof;

(c) the reasons for the said time limit and the reaction ofthe Govemment thereto;

(d) rvhether the Govemment is planning to withdraw the 2000 rupee note in the near
future; and

(c) ifso. the details thereoll

ANSWER


